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Correspondence Course in LL.B.
4 i! 7 SHRI MANORANJAN BHAK- 

T A  Will the Minister o f EDUCATION 
SOCIAL WELFARE AND CULTURE 
be pleased to state

(a ) tho njm og o f  Universities offer
ing LL B Courses privately or  by 
correspondence at present;

(b ) whether the Degrees given by 
these Universities are considered at 
par w ith other regular Degrees, if  not, 
the reasons, and

(e ) whether Governm ent propose 
to direct m ore Universities to  start 
correspondence courses in L aw  and 
other subjects, and i f  so, details 
thereof?

THE M INISTER O F EDUCATION, 
SOCIAL W ELFARE A N D  CULTURE 
(DR. PR AT A P  CHANDRA CHUNDER):
(a ) A ccording to inform ation furnish- 
ed by the University Grants Commis
sion, the Universities which allow  cer
tain categories o f person to appear 
privately m the LL  B. exam ination 
are. A. P. Singh University, Rewa. 
Berhampur University, Indore Uni
versity, Jabalpur University, Ravi 
Shankar University, Raipur, Sambal- 
pur University, Utkal University, 
Bhubaneshwar and Vikram  University. 
U jjain. A  proposal o f the Jammu Uni
versity fo r  instituting a two-year LL.B. 
(Academ ic) Course through Corres
pondence has been accepted. The Uni
versities o f  Madurai and M ysore also 
ofler Correspondence Course for 
Bachelor o f General Laws.

(b ) Degree in law  obtained either 
privately or through Correspondence 
Courses is not recognised fo r  purposes 
o f enrolment as advocates in accor
dance with the Bar Council o f  India 
Rules, 1975 fram ed under the A dvo
cates Act, 1961

(c ) Government have no proposal to 
direct any University to start corres
pondence courses in Law. A s  fa r  as 
other subjects are concerned, it :s 
expected that the needs fo r  higher 
education will be met by Universities 
to the extent possible by offering faci
lities through non-form al channels.
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Industrial Licence to Cadbury to make 
Apple Juice

4318. SHRI BIIARAT SINGH 
CHOW IIAN Will the Minister o f  
AGRICULTURE AND IRRIGATION 
be pleased to state:

(a ) whether the M inistry are consi
dering to give an Industrial licence t© 
Cadbury to m ake A pple Ju ice concen 
trate;

(b ) what new technology w ill Cad
bury be  able to bring to India;

(c )  how  w ill this affect the State 
ow ned unit in Him achal Pradesh; and




